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they have to share their difficultics,
deficits and surpluses. To the extent
possible, we are trying to work it out.

Shri Vasudevan Nair: This state-
ment is full  of tall  claims, For
example, it ig said that as a first step
towards this polhicy the Government
has taken up a large and widespread
system of public distribution.  They
were cluiming that they will intro-
duce statutory rationing in all the
towns and cities with a population of
one lakh and more. 1 want a specific
answer from the hon. Minister as to
in how many such cities they have
introduced statutory rationing till now

and what percentage of 1the urban
population is covered by statutory
rationing.

Shri C. Subramaniam: 1 have al-

ready given the names of cities in
which rationing has come about. We
wanted to have it in a phased pro-
gramme by having first the cities with
a population of one million and more,
then those with a population of three
lakhs and more and then cities with
a population of one lakh and ‘more. 1
have already said that it hag not been
as fast as 1 would like it to be. But
there are difficulties also in undertak-
ing this. Apart from statutory ration-
ing, we have got 1,20,000 fair-price
shops through which we are selling
wheat, rice and other commodities at
controlled rates even on the basis of
family cards.
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Shrj C. Subramaniam: Wherever
there is procurcment, sufficient quan-
tities for their consumption are left
out with the producers and only the
balance 15 procured. Where there is
no procurement it is for the producer
to sell.  Sometimes he finds it ad-
vantageous to immediately sell his
produce to meet certain coimmitments
and later on he has to purchase in the
market whatever foodgrains are avail-
uble. i

Shri Hem Barua: May I know if 1t
is not a fact that while deciding upon
food supplies to this country the US
authorities expressed certain doubts
about our efforts at increasing food
production in this country and, if so,
may I know whether it is also a fact
that our Government have given an
assurance to the US authorities that
we are going to increase food produc-
tion in this country within a certain
period?

Shr{ C. Subramaniam: It is not an
assurance to a foreign country; it is
an assurance to ourselves that we
would increase production and be-
vome self sufficient.
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Shri C. Subramaniam: No, Sir. The
Planning Commission does not come
into the picture. The Food Depart-

ment of the Ministry does it and we
heve a plan.
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The Minister of State in the Minis-
try of. Transport and Aviation (Shri
«C. M, Poonacha): (a) No, Sir.

(b) Does not arise.
|
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Shri C. M. Poonacha: The air ser-
vices to different mofussil areas and
district headquarters are planned on
the basis of the importance of the
State headquarters, industria]l towns,
steel towns and tourist industry. Keep-
ing these things in view, we conduct
surveys to undertake new services to
be operated in certain sectors, With
this end in view, we have expanded
our services to a great extent. Com-
ing to the point which my hon. friend
has referred to, in jhe State of Bihar
we have four services connecting vari-
ous centres, They need not or could
‘not be district headquarters as such
‘but they are industrial towns, steel
towns and places of tournst impor-
tance. We have continuously tried to
.connect all the important places with
air services, With the limited resourc-
s that we have, it is not possible for
us to plan a programme of connecting
all the district headquarters with the
State capital.
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The Minister of Transport, Aviation,
Shipping and Tourism (Shrl Samjiva
Reddy): It all depends on the traffic. I
am told that some time ago there was
a plan for a halt somewhere in North
Bihar but they found they were losing.
After all, the Corporation has to look
into the commercial aspect of it. If
it is paying, the Corporation will cer-
tainly operate it. I have no objection.

Shri Ranga: The State Governmentsg
have to subsidise it.

Shri Sanjiva Reddy: Yes, the State
Governments have to subsidise it if it
is found that they are losing. I have
absoluetly no objection to accept my
friend's advice and run the services if

the State Governments subsidise the
losses. [ |
ot fafa femt ;2w & fafww

ofge M IAY TV AT A FIAT
FEAT GO FT W & 1 2W & fam
WY ¥ qgd o ¥, I €Y IEA
T my &1 fed e Al §
wawar, ot w7 feely wfs sy
' 2q9q fear mar @ ) oW frafy &
T IWT fagre &1 TANINT AE gWr
¢ & oz EErT g7 AR X At AT
JAT gart wgrw % Agfaaa T g@
* FTOU AGT ¥, ®TOEH & At A
FHATE ®TAT ATRT A7 Ay A
2

Shri Sanjiva Reddy: That is exactly
what we are doing. It is rfot the duty
of the Corporation to develop areas. It

is operated by a company which has to
look into the profitability of each line.
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The Bihar Government will have to
prepare a programme to compensate
for the loss that the Corporation is
likely to suffer by operating such
services. Then we can run them. I
have no objection to it if the Bihar
Government does it.
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Shri Sanjiva Reddy: The question is
about Bihar, If we go to Uttar
Pradesh and then the adjoining
Madhya Pradesh we will have to cover
the whole of India.... (Interruptions)
I am sorry, my friend tells me that
it is about connecting some place in
North Bihar with Gorakhpur. The
principle that the Corporation is fol-
lowing is, if it is economic and paying,
it is prepared to undertake it; not if it
is losing. This is the general policy
which the Company is following. If
it is u paying proposition, we are pre-
pared to have it. If it is a losing pro-
.position, the State Government will
have to compensate the loss. Then, we
are prepared to put the services any-
where, in Gorakhpur, in north Bihar,
in any place.

Shri Harish Chandra Mathur: The
hon. Minister has made a very extra-
ordinary statement that it is absolutely
a commercial concern and that it is
for the State Governments to make up
for the losses. It is an absolutely
extra-ordinary statement which the
hon, Minister has made, running coun-
ter to all that has been stated on the
fioor of the House al] the time. Even
in your provision, you have allotted a
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sum of Rs. 1 crore to caver the loss in-
curred by the Corporation itself and
not even Rs. 20 lakhs have been spent
in developing the routes. Being a
monopoly concern, it is the responsi-
bility of the Corporation to develop
the country. That assurance was
given on the floor of’ the House last
time and a provision of Rs. 1 crores
was made for this particular purpose
and the whole House acclaimed it.
Now, the hon. Minister makes an
absolutely negative statement that it
ig not their responsibility but the
responsibility of the State Govern-
ment. May I know whether they have
changed their policy?

Shri Sanjiva Reddy: There is no
question of changing the policy, To
the extent I know, my own State is
paying compensation for the Visakha-
patnam-Vijayawada service. That is
the policy, but I am prepared to lovk
into it again. Even if the losses are
there, if that is the desire, I have no
objection to run the services. If that
is the policy, I am prepared to correct
myself and accept the suggestion made
by my friend.

Mr, Speaker:

Shri Harish Chandra Mathur:
is not a question....

Shri Maurya.
That

Mr. Speaker:
into it.

Shri Harish Chandra Mathur: It is
not a question of my making a sugges-
tion. Let him consult his colleague or
somebody else. It is the statement
made on the floor of the House.

Shri Sanjiva Reddy: They are pay-
ing. I am telling you that the State
Governments have been paying.

Shri Harish Chandra Mathur: The
policy has been reversed. You are

He says, he will look

talking...... (Interruption).
Mr, Speaker: Order, order. Shri
Maurya.
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Shri C, M. Poonacha: This matter
is under consideration and when the
fleet position of the IA.C. improves,
we hope to connect some of these
places of importance.

Shri Surendranath Dwivedy: Is it
not a fact that the Act which provides
for the establishment of the Corpora-
tion visualises that the Corporation
should not run only for commercial
purposes bi* will take in view the
overall transport needs of the country
and plan for the convenience of the
country as a whole and, if so, may I
know whether the Corporation, while
deciding the routes, take all this into
consideration or not?

Shri Sanjiva Reddy: This general
policy is correct that mainly it is a
commercial organisation. But still in
places where there is tourist traffic,
even in spite of losing some money, we
have naturally to open up the services.
1 agree that the policy is not complete-
ly commercial, But if it is of tourist
importance or of some other industrial
importance, even if there is a loss, we
are running the service, Even now we
are doing it.
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Shri C. M, Poonacha: Which aero-
dromes?

Shri Shashi Ranjan: Mussafarpur
and Raxual.

Shri C. M, Poonacha: These were
the aerodromes which were referred
to by my hon. friend, Shri  Bibhuti
Misra. As the hon, Minister has al-
ready said the Corporation operated
the services and then it was a losing
concern: therefore, it was not passible
to continue the services. The traffic
capacity was not sufficient to operate
the services. In any case, we are con-
sidering this; we are examining...

Shri Bhagwat Jha Azad: He may
see what the Public Accounts Commit-
tee have stated about it.

Shri C. M. Poonacha: We know
what the Public Accounts Committee
have stated. (Interruptions).

We want to acquire now smaller jet
aircraft to operate on the short haul
journeys and once we acquire them, it
would be possible for us to consider
this sector because they would be 26-
seater gmaller jet aircraft. When wo
acquire them, it would be possible,
but with the present position, it may
not be possible for us to operate as
it would land the Corporation in heavy
losses. That is the point at the
moment. (Interruptions).

Shri Hem Barua: I rise on a point
of order, Just now the hon. Minister
said that commercia) proposition was
not the main thing in deciding upon
the operation of services and that
there were other considerations also.
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Here the other Minister tells us that
the service had to be stopped only be-
cause it would be a commercial loss.

Shri Sanjiva Reddy: He is taking
‘only half of what I said.

Mr. Speaker:
-order.

Shri Ranga: Unfortunately, the two
Ministers are new to the Ministry, The
three of us, the members of the Public

There is no point of

Undertakings Committee and the
other members of the Public
Accounts Committee have had the

opportunity of studying this particular
matter and that was why our friend,
Mr. Harish Chandra Mathur, had perti-
nently drawn the attention of the Min-
ister to the fact that Rs. 1 crore had
been set aside for developmental pur-
poses irrespective of merc commercial
>considerations; of course commercial
considerations also must be there.
Therefore, may I ask the hon. Minister
whether, in addition to the tourist in-
terest and other interests, they have
taken into consideration, in regard to
north Bihar, the question of strategic
interests—there we are bordering Nepal
and also China—whether they would
be good enough at lcast now, as the
Minister has said, to give another look
to this particular matter; whether they
would try to consider this matter not
only from whatever offers they would
get from the Bihar Government but
also in consultation with the Defence
Ministry and see that two or three
places in that arca arc developed and
made approachable, easily accessible
through plane service?

Shri Sanjiva Reddy: We shall look
into all the angles that he has suggest-
ed.

of Agriculture

+
*1075. Shri P, R. Chakraverti:
Shri Kapur Singh:
Shri P H. Bheel:
Shri Narasimha Reddy:
Will the Minister of Food, Agricul-
ture, C nity Devel t and
Cooperation be plcased to state:
(a) whether the attention of Gov-
«ernment has been drawn to a Press

Dev
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Report appearing in Statesman dated
the 10th January, 1966 that a  sharp
difference in the approach to the deve-
lopment of agriculture exists between
the Food Minister and the Planning
Commission;

(b) if so, the details thereof and
whether such differences are not seri-
ously affecting production in the coun-
try; and

(¢) the measures, if any, which have
been/are being adopted to iron out
these differences and evolve a connect-
ed approach?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Shyam Dhar Misra): (a) Government’s
attention has been drawn to the Press
Report on the proceedings of the Semi-
nar organised by the National Tonnage
Club of Farmers.

(b) and (c). No basic difference of
approach between the Food Minister
and the Planning Commission exists.
The inference drawn in the Press Re-
port is a sweeping generalization.

Shri P. R. Chakraverti: In view of
the fact that the Agriculture Ministry
is directly concerned with this vital
question that affects the country, may
I know what formal advice is tendered
by the Planning Commission to the
Agriculture Ministry?

The Minister of Food, Agriculture,
ity Devel t and Co-
operation (Shri C, Subramaniam):
Generally in the formulation of the
general plan, they come into the pic-
ture and for the implementation and
actual detailed formulation of al] these
things, certainly the Agriculture Mini-
stry is responsible.

Shri P. R, Chakraverti: In view of
the fact that the Planning Commission
is the repository of all experts and
also in view of the fact that no two
experts agree on any one point, may 1
know whether any workable arrange-
ment has been entered into by the
Planning Commission and the Agri-





